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I shall read the answer in English
also. -

"

(a) About one lakh maunds froi
Pakistan.
(b) No, Sir. .
(¢) The import is being allowed in
pursuance of the trade agreement
which has been entered into between
India and Pakistan in the interest of
developing, extending and consolidat-
ing trade and economic relations bet-
ween the two countries. No foreign
exchange expenditure is involved, as
payment for the import is to be made
in non-convertible Indian Rupees.
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_ Shri S. C. Samanta: May I know
‘Whether the bilateral agreement with
Pakistan will continue further and if
so whether the Government has
thought of exploiting the rock salt in
India in Mandi area? .

Shri Kanungo: The Pakistan-India
agreement is reviewed evry six
months. So, it may be altered in the
next review., Steps may be taken
for developing the rock salt sources
here also,
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Bhri Bhagwat Jha Assd: Part (b)
of the question has been answered in
the megative, May I know whather
his attention has been drawn to rep-
resentations of the small-scale salt
traders that they had been put to in-
convenience and difficulties as a result
of imports?

' Shri Kanungo: No, Sir. There is
no such representation before the
Government.
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APRIL 19, 1062

Oral. Ansspeny 13
President Ayub's Visit to India

‘Shri Shree Narayan Dax:
shri D, C. Sharma:
Shri Prakash Vir Shastri:
Shri Rameshwar Tantia:
s, Bhri Raghunath Singh:

Shrj Bibhuti Mishra:
Shri 8. M. Banerjos:

(_ Shri Vidya Charan Shukia:

Will the Prime Ministey be pleas-
ed to state:

(a) whether any definite reaction of
President Ayub of Pakistan on the
renewed invitation to him to wvisit
India has been received;

(b) if so, the nature of it;

(¢) whether any indications have
been given by Pakistan Government
regarding the desirability of having
bilateral negotiations to resolve the
Kashmir issue; and

(d) if so, whether there is any
likelihood of such talks being held in
the near future?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) and (b). Pre-
sident Ayub Khan had given our
High Commissioner to understand
that in his opinion it would not be
worthwhile his visiting India at pre-
sent.

(e) and (d). We have conveyed to
Pakistan our desire to attempt to
resolve the Kashmir issue by bilateral
talks; but Pakistan is obviously bent
on pursuing only an agitational ap-
proach before the Security Council,
The Prime Minister had already made
it clear in reply to Supplementaries
on Starred Question No. 72 in the
Rajya Sabha on March 20, 1982, that
the Security Council discussion and
bilateral talks did not fit in, and that
for getting the matter it was mneces-
sary to pursue either one or the other.

Shri Shree Narayan Das: In view
of the fact that the hon. Prime Minis-
ter stated in the Raja Sabha, as refer-
red to by the Minister now, that the





